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MINISTRY OF AGRICUI,TURE AND FARIITERS WEI,FARE

(Departmelt of Agricul(ure, Co-operation ond Farmers lVelfare)

NoTIFICATI()N

New Delhi, the 29th Jirnuirry. 2018

S.O.494(E).- In exercise ol-the powers conlelred by section 4 ol the Insecricides Acr, l96U (46 oI
t96E), the Central Govemment hereby makes the following further amerdrnenrs in rhe norificarion of rhe
Govemment of India in the e6(while Minisrry of Food. Agriculrurc. communiry Devcl6p6e11 n116
cooperation, publishcd in Gaz€tre of India, Extraordinary, Part II, section 3, Sub-secrio. (i), number G.S.R.
l0l, dared rhe 276 February, 1971, namely: -

fu the said aotification, for item (xv) and Ire enuies relating fierero, the following irem and enuies
shall be substituted, namely: -

"(xv) Dr. Veeoa Verma, Director, Professor, Depanment of
Pharmacotogy, Safda{ung Hospital, New Delhi.

(For a period of three years from thc darc
of publication ofthis notificarion) .

[F. No. l9-6/200E-PP-l (vol. II)]
ASHWANI KUMAR, Jr. Sccy.

Notc:- The principal notificarion wus published rn the Cirzette of Indirr, Extluordinary, Pulr II, Secrron 3,
Sub-section (i), vrde numbcr G.S.R. 301, dared rhc 2?"' Februrry, l9?l and lflsr amcndcd li{/c
number S.O. 2798(E), dated 22d Augusr, 2017.
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